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(b) if so, whether tho Gov mm nt pro- ar lik Iv to be provid d to th m? . 
. po to utili thi force again comun lism 

fellglou fundamentali m: 

(c) wheth r the Gov mment av re-
Iv d ny representation for granting ree-
nltion to th force; and 

(d) if 0. th p t en by the Gov-
mm nt In thl r gard? 

THE liSTER 0 STA t THE 
MINISTRY OF HOME AFFAIRS AND MIN-
ISTERANDSTAT INTH MINISTRVOF 
I FORMATION AND BROADCASTING 
(SHRI SUBODH KANT H Y): ( ) Th 

vemm ot ha nth n it m thl 
ff . 

Lo uffer d by Cem nt Corpor 
tlon ~f Indl 

393. SHRIPYARELALKHANDELWA~ 
Will th PRIME MINISTER be pie to 

(b) No Sir, ther no such propo 1. tate: 

(0) No Sir. 

(d) Does not aris • 

[ Translation] 

F cllltl •• to Participant to Go Llb.ra-
tlon Mov ment 

392. SHRIPAYRELALKHANDELWAL: 
Will the PRIME MINISTER be pie sad to 
at Ie: 

(a) whether the Government have 
decided to provide facilitle to the participant 
of Goa Liberation Movement at par with 
freedom fighters; and . 

(b) f.80, thetimebywhJchth f.alitle 

(a) the total 10 suffered by Cement 
Corporation of India during th la th 
years, year .. wis ; 

(b) the details ther unit-wi and th 
reasons therefor: and 

(c) the action. taken In th matter? 

THE MINISTER OF STATE IN THE 
PRIME MINISTER'S OFFICE (SHRI KAMAL 
MORARKA): (a) to (c). A at tem nt glv n 
below. The 10 e were due to higher coat of 
inputs and lower availability of power. w n 
and coal, and also on account of high 
wages and heavy burden of Int8~ at nd 
depreciation du to New Projects. Th 
Company expects to end up the current y r 
1990-91 with cash profit. 




